
NATIONAL COMPAI,IY LAW TRIBUNAL

MUMBAI BENCH. MUMBAI

CORAM:

C.P. No. 1 161/(MAH)/2o17

MA No. 90/2O 18

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPAT}IY

MEMBER (T)

ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY LAW TRIBUNAL ON 08.02.2018

NAME OF THE PARIIES: Jitendra Palande

V/s.
Parte Casters Pvt. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016

ORDER

MA 90/2018 in CP u61/I&BPNCLTMBMAW2017

MA 90/2018 allowe4 vide separate order.

sd/-

V. NALLASENAPATHY
Member (Technical)

sd/-

B.S.V. PRAKASH KUMAR
Member (Judicial)


